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(9) 

(10) 

{English] 

. amelioration of powerloom 
weavers, Health Insurance 
Fund and Social Security 
Funds should be established. 
the pow~moentresalready 
established s'hould, be 
strengthened, made more ef
fective and their number In
creased. Powerloom Area 
Development Corporation 
should be established where 
there are ore than 25000 
powerloom weavers. The 
Labour Enforcement and 
WeHare Agency should be 
established in each powerloom 
concentration area as a sub
sidiarl of PADC. 

The mill industry should con
tinue to be modemised rap
idly. The Institutional arrange
ments should be devised for 
effectively irJ1)lementing Indus
trial infrastructure required. 
Textile Restructuring Asset 
Trusts should be formed in 
Indentified metropolition areas 
with aconoentration of around 
25000 textile wofkers or more. 
These Trusts should be en
downed with legal and admin
istrative powers. 

Levy of excise duty on textiles 
must be shifted from fabric 
processing. finishing stage to 
yam stage. 

Development of National Highways In 
Kamatalca 

4191. StiRI S. B. SIDNAL: Will the 
Minister of SURFACE TRANSPORT be 
pleased to stale: 

(a) the.details of proposals forthedevel
opment of National Highways submitted by 
the Karnataka Government to the Union 
Government during the last two years; 

(b) the details of the proposals out of 
them approved by and the amount sanc
tioned therefor; 

(c) the reasons for not clearing the 
remaining proposalS; 

(d) whethertheconstruction work of any 
of sanctioned projects is being delayed; and 

(e) if so, thc rcasone; therefor? 

-
THE MINISTER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORl 
(SHRI JAGDISH TYTLER): (a) 76 Nos. 01 
proposals for road works and 3 Nos. fOI 
bridge works were received from Govern· 
ment of Kamataka during 1990-91 and 1991· 
92. 

(b) 37 Nos. of road works at an aggre
gate cost o~ Rs. 89.28 crores, and 3 Nos. of 
bridge works at an aggregate cost of Rs. 
4.963 erores, have been sanctioned by the 
Government. 

(c) Remaining 39 Nos. of road works 
were returned to the State Govemment 
unsanctionedforelarificationslmodificationsl • 
non-provision in the plan. 

(d) No, Sir. 

(e) Does not arise. 

[ Translation} 

Widening of NH No. 12 

4192. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 




